Matters raised [17 March, 2020] with Permission 37

BT, AR B (3NfsTm: gumiT Teey, § € W@ B 9 99w g§R1 Sol
R vy 9 ey bedl g |

sft arfR Jom framy @Reet Sen: wamfa weigy, § ot W@ @ 9 aew
&NT Sod T vy 9 WEg Rl g

A STE AR clESaren ([oR): THR welad, § 1 W@ 31 a9y aew
gR1 3o TR fdu § Wy wdl gl

ft TromfT uee (e weEn: wumf weley, ¥ o W P e 99 g1 Sor
T favE W WEg B gl

MR. CHAIRMAN: The Leader of the House may recall that earlier we had set up
a Committee, and the Committee has gone through this issue. After consultation they
gave a very meaningful report. Let us have some time durning this Session to have
discussion on that and let the concerned Ministries take note of those conclusions and
then go ahead with regard to bringing a suitable amendment to the law or the need for
any new law, whatever it maybe. 310 oI€1 $¥h SN &9H 4o 3R e # +t 7=i
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Need to expedite the release of retirement benefits of the retired Kendriya

Vidyalaya Sangathan (KVS) teachers

SHRIMATT JAYA BACHCHAN (Uttar Pradesh: Sir, [ apologise for the delay. I got
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cent of Kendriva Vidyalaya students passed their board exams and set a record of
highest passing percentage. In CBSE Class 12 results of 2019, KV schools recorded all-
time high success ratio of 98.54 per cent. Obviously, teachers associated with KV'S have
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a big role behind good results. In KVS, the primary teacher gets a salary of ¥ 50,000
The salary of trained graduate teachers starts with ¥ 58 000 approximately and post
graduate teachers get T 65,000, When these teachers retire, if their last drawn salary
is ¥ 90,000, then, their pension comes to T 28,000 after commutation. Looking at these
approximate figures, [ have discovered that they have not been given leave encashment,
gratuity and commutation money which comes to almost ¥ 25-30 lakhs and this 1s
supposed to be given to them within three months of retirement or else they will have
to be given the amount with interest at GPF rates. [ am talking about teachers who have
retired in 2019, after having served almost 30 years of their lives. This money, if
deposited in the bank, earns them interest which eventually helps them live a decent
life, but unfortunately, this has not happened. I would like to request the Government
of India, through you, Sir, before starting new scheme, to give due respect to these

teachers that enable them to lead a decent and dignified life. Thank you.

SHRI JUGALSINH MATHURII LOKHANDWALA (Gujarat): Sir, I associate myself
with the Zero Hour submission made by Madam Jaya Bachchan.

SHRIMATT KAHKASHAN PERWEEN (Bihar): Sir, [ also associate myself with the

Zero Hour submission made by Madam Jaya Bachchan.

SHRIMATI SHANTA CHHETRI (West Bengal): Sir, I also associate myself with

the Zero Hour submission made by Madam Jaya Bachchan.

PROF. MANOJ KUMAR JHA (Bihar): Sir, I also associate myself with the Zero

Hour submission made by Madam Jaya Bachchan.

SHRI PRASHANTA NANDA (Odisha): Sir, I also associate myself with the Zero

Hour submission made by Madam Jaya Bachchan.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, [ also associate myself with the Zero

Hour submission made by Madam Jaya Bachchan.

DR. AMAR PATNAIK (Odisha): Sir, [ associate with the Zero Hour submission
made by Smt. Jaya Bachchan.

DR. SASMIT PATRA (Odisha): Sir, I also associate mysell with the Zero Hour

submission made by Madam Jaya Bachchan.
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SPECIAL MENTIONS
MR. CHAIRMAN: Shri Gokulakrishnan, not present.

Now, we shall take up the Special Mentions. Dr. Sasmit Patra.

Demand for focus on development of Eastern India with reference to the 24th

Eastern Zonal Council meeting held in Bhubaneswar

DR. SASMIT PATRA (Odisha): Sir, Development of Eastern India 1s the key to
development of India. In the recently concluded 24th Eastern Zonal Council Meeting
held in Bhubaneswar, this was the essence provided by hon. Chief Minister of Odisha,
Shri Naveen Patnaik. In this meeting, attended by hon. Union Home Minister, hon.
Chief Ministers of West Bengal and Bihar, and hon. Finance Minister of JTharkhand,
Shri Naveen Patnaik stressed that for national integration and creating a healthy Inter-
State and Centre-State relations, the integration has to be financial, infrastructural, and
technological. This would lead and strengthen emotional integration. If a nation-wide
analysis 1s done for tele-density, banking density, rail and road density, then the East

Zone would be at the bottom in all these subjects that are in Union List.

There 1s a need to double allotments made to this region so that they catch up
with the national benchmarks. This East Zone contributes maximum to the mineral
wealth of the Country and, in tum, manufacturing and energy security of the country.

The fruits of this wealth should boost economic growth of this region and its people.

Royalty on coal has not been revised since 2012. There 1s an urgent need to revise
royalty on coal and also share proceeds of Clean Energy Cess with the States. Further,
there 1s a need to provide a special economic package for speeding up infrastructural

development of the region.



